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(vii) 9SB 617C&.> and. 610(E) 
published in Gazette 91. India 
dated the 1st NovemberJ 1980 to-
eether with an explanatory memo-
randum rega.rding 1nerea1e in the 
customs dwty on unwrought cop-
per. 

(viii) GaR 639(E) publisbed in 
Gazette of lndi~ dated the 11th 
Nove~er, 1980 together with an 
explaQ.atory mem<>r~<lum regard-
ing revised rates ol exchange of 
certain foreign currencies into 
Indian currency or vice-versa. 

(ix) GSR 646(E) and 647(E) 
published in Gazette of Lndia dated 
the 12th November, 1980 t.ogetaher 
with an eXjplanatory rnemorat\dum 
reg~diog ex~ption to fQOds.tuff. 
medical stores, medical equipment, 
clothing, blanket, bedsheet, clo~h 
and quilt w~n imported by Indian 
~ed Cross Society from import 
duties. 

(x) GSR 648(E) published in 
Gazette of India dated the 12th 
November, 1980 together with an 
explanatory memorandum regard-
Ing revised rates of excb~ge for 
conversion of Pound Sterline into 
Indian curt·ency or vice-ve-rsa in 
supersession of Notification dated 
the 11th November, 1980. 

~xi) GSR 649(E) published in 
Gazette of India dated the 13th 
November, 1980 together with an 
explanatory memorandutll regard-
ing revised rate oi exchange for 
conversion ot Russian Rouble into 
Indian currency or vice-ve,.sa in 
in supersession of notification 
dated the 5th April, 1980. 

(xii) GSR 651 (E) published in 
Gazette of India dated the 14th 
November, 1980 together with an 
explanatory note regarding exem-
ption of turmeric (including turtne-
ric powder) from the whole or the 
export duty. [Pl.«ced in Lit1?'arv. 
See No. LT-1853/80.] 

.A in the countrt~ (CA) 

12.35 Iars. 

MESSAGES FROM RAJYA SABHA 

SECRETARY: Sir, I have to report 
the following massages received trom 
the Secretary-General of Ra.jya 
Sabha:__, 

(i) ''~ accordance with t~e pro-
visions of rule 127 of the Rules of 
Procedure and Conduct of Business 
in the Bajya Sabha, I am dir.ected to 
inform the Lo~ Sabba that the 1\ajy.a 
Sabha, at its sitting held on the 18th 
November, 1980, agreed witho\lt any 
amendme~t to the Adv~cates 
<Amendment) Bill, 1980 which was 
passed by the Lok 8abha at its sit-
ting held on tbe 16th June; 1980. 

(ii) "In accordance with the pro-
visions of rule 127 of tlte Rules of 
Procedure and Conduct oi Business 
in Rajya Sabha, I am directed to 
inform the Lok Sabha that Jhe R_aj¥a 
$abba. at its sitting held on the 20th 
November, 198{), a~reed without any 
amendment to the Dock Workers 
(Regulation of ;Employment) 
Amendment Bill, 1980, which was 
passed by the Lok Sabha at its 
sitting held on the 11th August, 
1980''. 

12.37 hrs. 

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IMPOR-

TANCE 
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